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pepartment of Law, Justice ang Parliamenta:‘ym.j.;fairs

(Power Section) Civil Secretariat
Srinagar/Jammu '
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* Notification
Srinagar, the 7" September, 2018

SRO 3% - In exercise of powers cﬁnferred by sub '
s
(1) of section 12 of the Code of Criminal Procedure, Sam?:at, 19;;2?12
Government herahyf_happmnt_the,fnquing officers to be the EIEBt;tive
magistrates of the first class who shall exercise ajl the Powers of o

gxecutive Magistrate of the first class within the
territorial jurisdiction of Bandipora. et L

" [s.No. Name of the Officers With ‘Department ——
Desigation
|
4. | Munshi Javid Chief Education | Education
Officer Bandipora
2 Manzoor Ahmad Chief Horticulture | Horticulture
Officer Bandipora
BEY Abdul Hamid Malla Dividional | Forest
' Forest Officer Bandipora
4. Ali Mohammad Wani Principal | Education
Boys H.S.S Bandipora
5. Mohd Shafi Bhat  Principal Govt. | Education
H SS. Hajin Sonawari
| 6. | Ghulam Hassan Bhat Principal | Education
Govt. H.SS Sumbal Sonawari
7. Showkat Din Zonal Education | Education
| Planning Officer, Hajin

By order of the Government of Jammu and Kashmir.

Scz ~

(Achal Sethi)

Secretary to Government, (incharge)
Departmentof L, J & P A.

NO: LD (P) 2007/01-Bndipora Dated: - 07 -09-2018

Copy to the:-
1. Commissioner/Secretary to Government, Revenue Department.
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6.

nal Commissioner, Srinagar
gngi?;?rar General, J&K High Court, Srinagar,

jct Magistrate Bandipora.This is with reference to his letter No,
giESg;BPRJMEIZNBIﬁ 90-91 Dated 01-09-2018,

eral Manager, Government Press, Srinagar for publication in an
Gﬂna ordinary issue of the Government Gazette,
gﬁa Section, Department of L, J & PA (w.7.s.c), &\

,‘_%E]

(Khursheed Ahfmad Bhat)

Deputy Legal Re embrancer,
Dupawf LJEPA
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